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- Shifting of Water Dmposal System of Bahadurgarh thy
+250. Shri Nafe Singh Rathee : Will the Minisier for public Flealth l

- pleased to staie whether there is any scheme under consideration of i '

Gavernmient to shift the prceent water disposal system of Bahadurgarh city
another place; if so, the tme by which the qchema, as refem:d to above,
likely to be: implemented 7
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()pening of Pulytechmc Enstitute in J ulapa Comtituency

. #238, Shri Sat Narain Lather :Will the Minister fﬂrTechmcal hduca
tion be pleased 10 statc whether there is any proposal under consideration ‘of
Government to open a pnlymchma Institute i Tulana Constituenc y T
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 Upgradation of Govt. Middle Scliool, Dadlana.” " 7.
%232, Shri Krishan Lal : Willl the Minister for Education be pleased to
sae— - e
(a) whether there is any proposal under consideration of the Govern-
- 'mentto upgrade the Goverment Middle $chool, Dadiana, District

- Kamal; and o : BT
() ifso, the time by which the said School is likely to be upgraded ?
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(&) whather there is any proposal under consideration of the Govcm
ment to open a new Government Collage at Sampla,, and

(b) - if 50, the tie by which the said Collage is hkcly © be opened 7
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‘Meham, All Todia Jat Heros Memorial Collége, Robtak, G.B. Degree Colege,
Rohtak, Sh. L.N.Hindu College, Rohtak, Vaish College, Rohtak, G.B. College
of Education, Robtak, Vaish College of Education, Robtak, C.R. College of
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Laying of Foundation stone of I Elé&ncity'Statmns ‘
| =273, Shri Anil Vij -Will the Ch:ef Minister be plem.e.d to State m

{a) thetoral number of foundatmn stones laid dunng the last five years
‘ forthe construction of eleciricity stauons/sub statioms io the State

(b). the number of electricity stations/sub-stations out of those as re-
‘ ferred to in part (a) above that have been consmctcdfare st un-
et eonstraction; and ‘ .

<) whethér there is my propnsal under consideration of the ( FOVEra-
. ment to:set up 66KV Sub-station near Industrial Area, Ambala
Cantt.; if so, the time by which it is likely to be set up 7
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Chief Minister (Shri Bansi Lal) : A statement is laid on the table of the
House. '

Statemeut

" (a)  The details of foundation stones laid in the Jast ﬁva years h:we tﬂ
pe collected from field offices located all over the State. Getting -
details for lagt 5 yearsis a volummous exercise and the work in-

. volved may not he Cammensurate with the results sought o be
~ achieved.

. (b Details of new power sub-stations commissioned during last 5 years
K (Apnl 1991 0 March 1994) is as foilowfs —

220KV 4
I3V 13
) A 10
33KV 35
Work on following sub-stations is prescnty in pmgre%s —
| 220KV 7
132KV 12 L
66KV 9
3KV 23 | e N
(c} Yes, Sir. The sub-station is Likely to be 'mmpletéd by*thé. ye:af
1998-99.
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Nusither of Persons Getting Old Age'Pengion i~ *+ "4

*323 Shri Dhir Pal Singh : Will the Minister for Sociat Wellare be
pleased & state the number of male and female porsnm getting (JldAge Pﬂnf—v
sion as on st Pmuary 1990, 1996 and 1997 ?
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T e e A e e oA

25 sverfs 412 2ol T

ot ¥ S R g

1-1-1990 380,461 357105 . 7,57,266

11-1096 - 380938 3,57.460 7.46,398

1.1-1997 369,060 3,34,289 7,03,349
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Laymg of Sewerage '-T.ystam at Radour’

*292% Shri Banta Ram Balmiki : Will the: Mmﬂtt.r for Puhlm Hoalth be
pleased to state whether there is vy proposal under c01131demtmn of the
Goverment to lay the sewerage sysiem in Radour thy ?
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Digging of Drain from Bohar to Baliyana

®336 Shri Sri Knshan Hooda : W:ll the ("}:uef Munster bﬁ plcased o
state— ' ‘

(@ whether mere is any proposal undcr cnns:lderatmu of ﬂtm qucm—
ment to dig ont 4 drain from Bobar (o Baliyana; and

(b) if so, the time by which the aforesaid proposal is likely to be
“materialised 7 . ‘

Chmf Minister (Sh Ban*u Lal)
{a) - Yes, Sir. . . .
(by The work is likely to be completed before on- &.e:i, of naxl rainy -
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Mr: Speaker : Now, the question comes to an encl ( Intemtptmns) This
is also & very serious matier that you are not obeying the orders of the Chair, T
request you to take your seat N()W next queston.

Phirani of Diwana V’il]age

*371 Dr. Virender Pal Ahlawat : Will the Minister for De.valopmtmt &
Panchayats be pleased 1o siate whether there is any proposal under congideration
of the Government to consbruct 2 metalled “Phirant’ (Ring Road) of village
D1w::ma (D:smct Robtak) ?
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- Mr. Speaker : Dhirpal H, please take yOur seat.
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Mr. SPEakﬁr Mr. Dhupal % pleasa mkr;': your scat otherwmc I will
~ pame you, I would not allow you to $peak like this,

5 &rmﬁ(aﬁmﬁrﬁmaﬁ) Wﬁﬁmﬁw‘w%fﬂsﬂwﬁr@fﬁm
%W%wgmﬁaﬁf&mmtﬂ%mw%@rﬁmwﬁammﬁﬁ
aﬁwwﬁ@%%ﬁ%m%lﬁrgﬁwwwﬁwy (m"q}
M. Speaker : Please take your seat. | ‘
A T e o ﬁmwﬂ%ﬂﬁé@waﬁraﬁﬁ%l (a?ir)
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aﬂmﬁmamf ST W, wwﬁam%wﬂgwgmé’raﬁ
ﬁaﬁmﬁ%ﬁ@w%m@awwal :

- oY apeqy wn:&ﬁr%wﬁww%@wwmﬁmwr
To It 9 Tenad : mﬂéﬁaﬂﬁwwmw’r*i (@)

Mr. quaker No point of order. Now, the matter comes to an end. So
it o o g o Rerd s %mm?rqmé’mm%uﬁﬂ%mm l‘ramé
T S AT T |

mﬁawm arwawﬁmu %ﬁammg@%@r%wﬁﬁaﬁw
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K C‘omtrucﬂon nfoa..pass in Gohana s

#318, Shri Jaghir Singh Malik : W:]l the Mlmstcr for PW D B&R)
be plmsed to state whether there is any proposal under cmmidemuon of the
Government to constroct a Bye-pass in Gohana 7 ‘

Public Work Minister (Shri Dharamvir Yadav) : Slr pmposal 0 con-
struct 4 Bye-pass in Gohana as a part of development scheme for Nah(mal
Capital Region is under consideration.

o aﬁawm"a#ﬁﬂ : Bre e, ﬁmﬂlamgﬁsaﬁmaﬁaﬁwﬁ
s 7 | ,
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Strengthening of Narwana Kakrod Road. -

*348. Shri Birender ‘Emgh Will the Minister for PWD (B&R) be -
pleased to state whether there is any proposal under consideration of the Gov-
ernment to strengthen and widen the Narwana-Kakrod road ?

Public Works Minister (Stri Dharamvir Yadav) : No Sir.
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 Samples of Pesticides

*410 Shri Jagdish Nayar : Will the Mlmster for Agm:ulture be plemﬁd
to state —

(a)‘ the stmctmse and yearwise number of dealers who have been '
given Hcences for the sale of pesumdi:s in the State during the
period 1990-81 todate; .

()  the number of szunplm.; of pesticides if any, taken for laboratoty
tests during the year 1994.95 to 1996-97; and ‘
(¢)  @whether any of the samples out of thosw: as referred to in part (b)
“above were found sub-standard; if so, the names of the firms whose
samples were found sub—standmd togcthar with the action taken
against them ?

Agriculture Minister (Sh. Karm Smgl:l Dalalj : T‘hf:. qmlemem-; are laid
on the table of the Hoyse.

@ Statement concerning 'C' pmt of the question kept in the library as per
orders of the Hon'ble Spf::lker dated 2-6-97
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Shri Karan Singh Dalal
: aran Stugh Dalal] . Statement (B)

" Statement showing the number of sample of Pesticides taken for Labo-
ratory Tests Suring the period 1994-95 o 1996-97 (Upto Jan’97)

S.No. Year No. of Samples taken for Iaboratories sty
‘1. 1994.95 107

2. 1995-96 986 ,
3.7 1996-97 ' 1447

. {upto Jan’97)

Digging of Safidon Drain

- *417. Shri Ram Phal Kundu : Will the Chief Ministex be pleased to
state whether there is any proposal under consideration of the Government to
dig out the Safidon drain from Village Chhaper to its tail 7

Chief Minister (Sh. Bansi Lal) : Safidon Drain is #n existing’ Drain
passing through Village Chhaper. There is a proposal 1o deepen and desilt this
drain and the estimates is under prepatation. The work is likely to be com- -
pleted before 30-6-97. R o
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Quantity of Wheat Received from Central Pool. B

*381 Shri Jai Singh Rana : Will the Minister for Food & Supplies be
‘pleased io statg-— ‘

{a)  the total quantity of wheat received by the State Govenment from -
Central Reserve Pool during the year 1996-97; and

() the district-wise details of the distribution of the wheat as referred
to in para (;1) above ? | ‘

7. Food & Supplies Minister (Sh. Ganeshi Lal) -
(#)  The State Government received 1,56,558.1 MT of wheat from
. Central Reserve Pool during the period from 1-4-96 to 31-1-1997.

(b)  The information is placed on the table of the Houst: at Annexure
% A}
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Annexure ‘A’

District-wise information about the receipt of wheat by the State Gov-
emment from the Central Pool. ' I

- (Figures in M.T.)
Sr.  Name of *Received under the  Received under open
No.  District . Scheme Public Dis-  Market Sale Scheme
‘ tribution System/ (Domestic) OMSS (1)
Revamped Public -~ (from 20-12-96 to
.. Distribution System . 31-1-1997)
{(PDS/RPDS) (from o
- April, 96 to Jan.,97) o
1. Ambala 19343 . 3600
2.  Bhiwani 23421.6 1817.8
3. Gurgaon 4074 3000
- 4, Faridabad 4076.5 6347
5. Hisar 10800.5 521
6. Jind. 1930 | 33685
7. Kaithal : - 543 2078
8.  Kurukshetra . 655 3600
9. Namawl =~ 13550 6279
10,  Kamnal - 1003.4 3650
11, Panipat 1847 4249
12.  Rohtak 10362.7 7360
13, Rewari 11358.1 800
14, Sonepat 23577 4158
15, Yamuna Nagar 22831 3930
16, - Sirsa 45355 1300
17.  Panchkula 1839 1950
- 963909 60167.2

to set up a Sugar Mill at Gohana; if so,

up ?

Total

Seiting up of Sugar Mill at Gohana

*399. Shri Ram Pal Majra : Will the Minister for Cooperation be pledsed
to state whether there is any proposal undeér consideration of the CGiovernment

the time by which it is Fkely to be set
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‘ Mini Secretariat ‘ o
+405. Shri Orvs Parkash Jain : Will the Minister for Revenue be pleased
to state the titne by which the construction work of Mini-Secretariat ar Panipat
is likely to be started/completed ? .
e T (o e i) © urdid ¥ wy e % Rl 3y uf ot
% forg e o ow ¥ | Fior el el s AR e e R v Bem s
el | ‘ ,

Development of Seeds

*385, Shri Ramji Lal 1 Will the Minister for Agriculture be pieasc:d to
state the details of the different varieties of seeds developed and released by
{Chaudhary Charan Singh Hacyana Agriciturat University, Hisar during the last
five years 7 '

o it (2 ek R ) ¢ o R e 3 e T T A T B

GHEED
i 1. TEgoUHo-542 : Co19
2. TEGOUHO-533 | 1993
3. TEYeUEe-896 1995
RIS 4. THoUHoHo-63 _— “1992‘
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Upgradation of Ra_jond Agriculture Marketmg '%ubuyard
*#428. Shri Satvinder Singh Rana : Will the Minister for Agnculture be
pleased to state-
~-. (8}  whether there is any proposal under conside:xation of the (Govemn-
o ment to upgrade the Rajond Agriculiore Marketing Sub—yard- and
() if so, the time by which the afarcsald Subuydrd i8 hkely to be
‘ upgraded 7
i il (s ot e )
() B wena B
(@) ﬁﬁé’rﬂﬁﬁam!
‘ Number of cases of l{ape/Murder etr, mgrstered in tha Etate
*244 Capl. Ajay Singh Yadav: Wili the Minister for Home be pleasad
10 st,ate,m ‘
(@) he number of cases uf rape, kidnappmg, abduction and murder
o registered in the State during the penod Ttom 3ist March, 1996
todate; :
© (b)  the number of cases out of those as referrcd to in part {a) above
belonging to Scheduled Castes; ,
" {¢)  the number of cases, out of those as referred to in part {a) above in
which the accused have been arrested/convicted and acquited,
. separately, during the said period; and o .
(@  the number of cases category-wise as refem:d to above. which are

declared wniraced together with tie wamber of cases which are
under wial in the various couns duxmg the dbove said period 7

e el (2 T 7 i) Faor e ge ¥ g w v o 3



P 45 5 el oy 2B 39 W ol g aRif nel o T e

(o3

-

(%) S : _
sy o S 31-3-96 ¥ 15297 v = g
WHT | o 294
SugorasaT 873
(@) | L \‘,,.Ww(ﬁ)#mﬁﬁmﬁ% |
R ‘ mgqﬁamﬁﬁr%wﬁmmaﬁmﬁq
i oA
SO S 55 o
W o ]‘lwﬁﬁmﬁﬁﬁ@rﬁw Hwa?r{'arhgm
- gmaﬁra?fm porr iR S e e
AT 279 r— 150
STETI/ATTIN 279 EnucCIE R S
B 48 S R |-
&) W%ﬁ@?ﬁfﬁﬁmlwﬁ‘rﬁ
‘ i%‘mm%ﬁ:rgaﬁﬁ’(a?rml .
(1T 2 197
SR/ AT - n - 152 -
o RS 1 A ;286

Setting wp of 132KV Powér House, Ellapabad .
' +363, Shri Bhagi Rém : Will thé Chief Minister be pleased to state—

(2)

®

whether there is any pmposal mmder consideration of the
Govermment to set up a 132KV Power House at Ellanabad district

Sirsa; and

if s0, the time by which it is likely tobe sétup 7
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“On Tuly, 28, added Mahato, Suraj Mandal said that every thing

. had been finalised and we have 10 vote against the no confidence

motion. Al the four of vs, voted against the no confidence mo-
tiom. ~"Mabhaio said.”

Shri Bhajan Lal : Speaker, Sit, on 2 pnint‘of arder... (Interroptions.)

Mr. Speaker : Mr. Bhajan Lal, you please take your seat, Let Shri Karsn
Singh Dalal continve. You will get a chance. (Interruptions),
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" M. Speaker : Hf: has not been ﬂ.llowed to rmse the pmmr of order
Plcase take your seat :
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‘e & Ch. Bhajan Lal B, it is very bad, when the Leader of the House is
speaking, you stand up. Kindly take your seat. (MNoises & Iﬂterrupuom)
Chandhary Bhajan Lal Ti, kindly take your seat.
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_ Mr. Speaker : Ch. Bhajan Lal 1i, Please take your scat. ( Interruptions).
Chaudhary Bhajan Lal Ji, I wam you. You kindly take your seat. Dlon’t Inter-
rupt like this, when the Leader of the House is speaking.
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My, Speakﬁr No, No, Chaudary BhajanIal Ji, please tal.e your seat I
have asked Ch, Dhir I*al J1 1o speak. He will speak, fust (Intenuptmm )

$hri Bhajan Lal : Mr.Speaker, Sir, |

‘M. Speaker : Chaudary Bhajan Lal Ji, T 'wam ynu aghin, you kmdly ‘
take your seal. (Interraptions.).
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. Mr Speaker : M. Bhajan Lal, pleasé take your seat. This is not 4 fish
- Mnarket. W |
o A ey we, g e e, ‘

. Agriculture Minister (Shri Karan Singhi Datal): Speaker Sir, T scek
.+ YOUr permission to move g motion regarding suspension of Shri Bhajan Lal,

AL v

 froth the, House: and suspension of Rule 104 also,

- Theg to move — . C

| That Rulé 104 of the Rules of Procedure and.Conduct of Business
in the Haryana Legislative Assembly be suspended in its applica-
ton to the motion regarding suspension of Shri Bhajan La).



AT (1ma1

" M. Speaker : Motion moved -—

That Rude 104 of the Rules of Procedure. and Conduct of Business
in the Haryana Legistative Assembly be suspended i its applica-
tiott t0 the motion regarding suspension of Shri Bhajan Lal.

Mr. Speaker- Question is -

. That Rule 104 of the Rulas of Pmcedure and (”‘cmduc:t of Business
in the Haryana Legislative Assembly be suspended in its applica-
- Hon to the motion regarding suspensmn af Shri Bha]an Lal.

‘ : The motion was c:amed .
Agracnlture Minister (Shri Karan Singh Dalal) : Sir, Ial o beg 0 move -
That Shri Bhajan Lal, M.L.A. be Suspended from the smv:ce of

the House for the remainder of the session for his misconduct

most irresponsible bebaviour, unbecoming of the Mermber of this
Angust House and his grossly chsorderly conduct in the House.

Mr. Spealr.er Motion moved -

That Shri Bhajan Lal, M.L.A. be swspmded from tha service of

the House for the rematnder of the Session for his misconduct

- most irespousible behaviour unbecoming of theMember of this
.. Angust House and his gmssly disorderly conduct i in the House.

Mr. Speaker Question is -

That Shri Bhajan Lai, M. L A be suspended from the service of

the House for the remainder of the Session for his misconduct
most irresponsible behaviour ynbecoming of the. Membcr of this
- August House and his grossly disorderly umduct n um House.

The motion was carried.
‘Mr Speak.er : Now, 1 request Shri Bhajan Lat to leave the Houqc
(At this stage Shri Bhajan [.al lefr the House)
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Mr. Speaker : Flon'ble Members, now the discussion.and voting on the

supplementary Estimates for 1996-97 will take place. As per the past practice
and in order to save the time of the House, all the demands on the order paper
(Nos. 1 to 11, 13to 18 and 21 to 25) will be deemed to have been read and
moved together. The Hon'ble Members can discoss any dernand but they are
requested to indicate the demand pumber on which they wish to raise the dis-
L-l.lSSlOl] .

That a supplementary sum not excesding Rq 14 32, 00 for TEVERE &X-
penditire be granted to the Governor (o defray charges that will come
in the course of payment for the year ending 3 h.t Mm‘uz 1997 in re-
spect of Demand No. 1-Vidhan Sabha.

That a aupplcmenta:y sure not exceeding Rs. ‘3 37,735,000 for revenne
expenditure be granied to the Governor to defray charges that will come
in the course of payment for the vear ending. 315t March, 1997 in re-

" spectof Demand Ny, 2-General Administration.

Thata supplcmemnry sum ot mcc:cedmg Rs. 30 71, 86,000 for revenue |

expenditure be granted to the Governor to defray charges that will come
in the course of payment for the year endmg 3ist March £907 in 1e-
spect 0f Demand No. 3-Home.

-Tha a sopplementary sum not exceeding Rs: 86,38,67,000 for revenue

expenditure be granted to the Governor 10 défray charges that will come

in the course of payment for the year ending 31st March. 1997 in re-

spect of Demand No. 4-Revenue.

That a sepplementary sum not exceeding Rs. 15,64.38,000 for revenue
expenditure be granted to the Governor to defray charges that willl come
in the cowse of payment for the year ending 3 1st March, 1997 in re-
spect of Demand No.5- Excise and Taxation.

That a supplementary sum not exceeding Rs. 38,92,33,500 for revenue

expenditure be granted to the Governor to defray charges that willl come
in the course of payment for the year andmg 31st March, 1997 in re-

“spact of Demand No.6-Finance.

That a supplementary sum ot exceeding Rs. 11,69,46,76. 000 for rev-
enue expendiiure be granted {0 the Governor to defray charges that willi
come in the course of payment for the year ending 31st March, 1997 in
respect of Demand No.7-Other Administrative Services.

That a2 supplementary sum not exceeding Rs. 15,73,65,000 for revenue
expenditure be aranted to the Governor to defray charges that willl come
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in the course of payment for the year ending 31st March, 1997 in respect
of Demand No.8-Building and Roads.

That a supplementary sura not exceeding Rs. 59.93; 77 (R0 for TeVEaue
expenditure be granted to the Governor w defray charges that willl come
in the course of payment for the year ending 31st March, 1997 in rcspect
of Demand No.9-Education,

That a supplementary sum not excesding Rs. 46,30,09,000 for revenue
expenditure and Rs. 1,07,36.08,000 for capital expenditure be granled
to the Governor 1o defray charges that willl come in the course of payment
for the year ending 31st March 1097 in respect of Demand No.10-
Medical and Public Health,

That a supplementary sun not exceeding Rs. %3 04,735,000 for revenue
expenditare be granted to the Governor to defray charges thay willl come

in the course of paymént for the year ending 3 1%! March, 1997 in respect
of Demand No.11-Urban Development.

That a supplementary sum not exceeding Rs. 9,71,74,000 for revenue
expenditure and Rs, 49,00,000 for capital expenditure be granted to the
- Governor to defray charges that willl come in the course of payment for
_ the year ending 31st March, 1997 in respect of Demand. No.13-Social
Welfare and Rehabilitau o,

That & sapplementary sum not exceeding Rs, 2 17,331,600, for Tevenye
expendimre be granted wo the Governor to defray charges that wﬂll come
in the course of payment for the vear ending 315t Ma:ch 1997 i reélspect
of Demand No. 14-Food and Supplies. ‘

That a supplementary sum not exceeding Rs. 4,39,22,00; {)00 forrevenue

‘expenditure be granted w the Governor to defray charges that wili come
in the course of payment for the year ending 31st March, 1997 in respect
of Demzmd No. 15-brigation.

That a supplementary sum not: exwadmg Hs. 50 24, 000 for revenus

expenditure be granted to the Governer to defray charges that willl comé
in the course of payment forthe year ending 315t March, 1997 in respect
of Demand No. 16-Indosiries. : C

That 2 supplementary sum not exceeding Rs. 18,82,51, DOD for revénue
expenditure be granted 1o the Govemor to defray charges that willl come
in the conrse of payment for the year ending 31st Mareh, 1997 in respect
. of Demand No. 17- Agricultore, .

“That & supplementary sum not exceeding Rs. 6, 74 46 (}00 mf revenne
- expenditure be granted to the Governor to defray charges that willl come

in the course of payment for the year ending 31st March, 1997 in respect
- of Demand No. 18-Animal Hushandry.

- That a supplementary sum vot exceeding Rs, 18, 45 27, GO() for revenue
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expendimre be granted 1o the Governor to defray charges iﬁhat will come
in the course of payment for the year ending 31st March, 1997 nrespect
of Demand No.21-Commuity Development. . "

That a supplementary sumn not exceeding Rs. 5,67,20,000 for revenye
expenditure be granted to the Governor to-defriy charges that will come:
n the. course of payment for the year ending 31st March, 1997 in re~
spect of Demand No. 22-Co-operation. 3

That a supplementary sum not exceeding Rs. 11,32,69,000 for revenus

expenditiire be granted 1o the Governor to defray charges thas will come
i the course of payment for the year ending 31st March, 1997 in re-

- spect of Demand No, 23-Transport.
“That a supplementary suro not exceeding Rs. 34,46,000 for revenue ex-

penditure be granted to the Governor to defray charges that will come in
the course of payment for the year ending 31st March, 1997 in respect
of Demand No, 24-Tourism. ‘

- That & Supplementary sum not exceeding Rs. 10 for reVenuc‘expendiu

ture be granted to the- Governor to defray charges that will come in the

 course of payment for the year ending 31st Maich, 1097 in respect of

Demand No, 25-Loatis ans Advances by State Goverbnment,

‘ ‘(No Metiiber rose 1o speak)
‘Mr. Spééikér ¢ Question is -

That g supplementary sum not exceeding Rs. 14,32,000 for reveiue ex-

- penditure be granted to the Governor to defray charges that will come in

the course of payment for the year ending 31st March, 1997 in tespect
of Demand No. 1-Vidhan Sabha, . ‘

That a supplementary sum not exceeding Rs. 5:37,73,000 for revenue
expenditure be granted to the Governor to defray charges that will come
n the course of payment for the year ending 31st March. 1097 in re.
spect of Demand No. 2-(General Administration. :

- That a supplementary sum not e:xceedi'ng Rs, 30,7 1,86,000 £6¢ Tevenye

expenditure be granted to the Governor to defray charges that will come

-in the course of payment for the year ending. 315t March, 1997 in re-

spect of Demand No. 3-Home. .
That a supplementary sum not exceeding Rs. 86,38,67.000 for revenne

- expenditure be granted to the Governor to defray charges that will come

in the course of payment for the year ending 31st March, 1997 in re-
spect of Demand No. 4-Revenue, S ‘

That a supplementary sum not exceeding Rs. '15,64,38,000for revenue
expenditure be granted to the Governor to defray charges that will come



P 104 3 e e el v R SR s g DRetwotto (1035
o W e T R

in the cowrse of payment for the year ending 31st March, 1997 in re-
spect of Demand Nao, Swlﬁxciseland Taxation.

That a supplementary sum not exceeding Rs. 33,9233,500 for revenue -

expenditure be granted to the Governor to defray charges that will come
in the course of payment for the year endm;& 31st March, 1997 in re-
spect of Demand No. 6-Finance.

That a'supplementary sum not exceeding Rs, 11 69, 46,76, 000 for rev-
enue expenditure be granted to the Governor o Jefray charges that will
come in the course of payment for the year ending 31st March, 1097 in
respect of Demand No, 7-Other Administrative Services.

That a supplementary sum not exceeding Rs. 15,73,65,000 for revenue

- expenditure be granted to the Governor to defray charges that will come

- in the course of payment for the year ending 31st March 1997 in ye-
“spect of Demand No. 8-Building ancI Rmds

That a supplementary sum not exceeding Rs. 59,93, 77 000 mr revenuge
expenditure be granted to the Giovernor to dafmy charges that will come

~ in the course of payment for the yéar endmg 315: March 1997 ig re-
spect of Demand No. 9-Education.

That a supplementary sum not exceeding Rs. 46,30,09.000 fbr Tevenue
- expenditure and Rs. 1,07,39,08,000 for capital expenditore be pranted

to the Grovernor to defray charges that will come in the course of pay-

ment for the year ending 31st Mareh, 1997 in respect of Demand No.
10-Medical and Pablic Health

| That a supplfzmemmy SUm 1ot exceeding Rs. 33 04 75 OOO for revepue

expenditure be granted to the Governor to defray charges that will come
in the cowrse of payment for the year ending 31st March, 1997 in re-
spect of Demand No. 11-Urban Development.

Mr. Speaker s Quesqm is- o
'  The ,mozimr was carried.
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Mr. Speaker : Mr. Dhirpal, I wam you. Please take your seat. (noise)
(orenm e B wre-art aey wo ot v & wem At 131) |
ot ot g 7@ ¢ W, ¥ o AnF 5@ w0 9 £
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Agricalture Minister (Shri Karan Singh Dalal) : Sir. I beg to move-

That Rule 104 of the Rules of procedure and Conduct of business
'in the Hovse be suspended in its application to the motion regarding
suspension of Shri Dhirpal Singh, M.L.A.

Mr.. Speakér : Motion moved- '

That Rule 104 of the Rules of pmceduré and Conditct of bué}ine:ss
in the House be suspended in its application to the motion regard-
ing suspension of Shri Dhirpal Smgh M.L.A.

M. Speaker : Question is-

That Rule 104 of the Rules of procedure and (;‘ondﬁct of business
in the House be suspended i its application to the motion regard-
ing suspension of Shei Diirpal Singh, M.L. A.
: The motion was carned
‘ EAgnmltum Minister (Shri Karan Singh Dalal) : Sir, I also beg to move-

That Shri Dhirpal Singh, M. A be suspended from the service
of the House for the remainder of the session for his miscondugt,
most urespensible behaviour, mbecoming of the member of this
angust House and bis grossly disorderty conduct in the House.

: ?Mrl Speaker : Motion moved- ‘
; ‘That Shri Dhirpal Singh, ML.A. be suspended from the service
of the House for the remainder of the session for his misconduct,

most irraspﬁgsihle behaviour, ywbecoming of the member of this
august House and bis grossly disorderly conduct in the House.

EMr. Speaker ; Question is-
' That Shsi Dhirpal Smg]:i M L. /\ be suspended from the service
of the House for the remainder of the session for his misconduct,

most rresponsible behaviour, unbecoming of the member of thiz
aungust Flouse and his grossly disorderly conduct in the House,

The motion was carried.
- Shri Ramesh Kumar : Speaker Six, ... .. (Noise & Tnterruptions) ‘

Mr. Speaker : Mr. Ramesh Kumar Khatak, I ware you, Please sit down,
{(Notse & Interruptions). (At this stage the members of the Santa party continved
raising slogans and there was gréat desorder in the House),
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. ,Agrmulture Minister (shﬁ Katan Singh Dalal) Sir, I tmg 1o move-

That Ruie 104 of the Roles of procedure and Conduct of business
in the House be suspended in its application to the motion regarding
- suspension of Shri Ramesh Kumar Khatak, ML A.
© M- Speaker : Motion moved-
That Rifle 104 of the Riles of procedure and Conduct of business
-~ in the House be suspended in i3 application to the motion regarding
+ suspension of Shri Ramesh Kumar Khatak, M.L.A.

" 'Mr. Speaker : Question is -

That Rule 104 of the Rules of proceduire and Coriduct of business
in the House be suspended in its application to the motion regarding
" suspension of Shri Ramesh Kumar Khatak, MUL.A.
; The motion was carried.
‘Agricultum Minister (Shri Karan Singh Dalal) ; Sir, [ also beg to move-
That Shri Ramesh Kumar, Khatak M.L.A, be suspended from the
" service of the Housé for the rommnder of the session for his
" misconduct, most meqpons:blp be.hawour, unbecoming of the
member of this august House and his grossly disorderly conduct’
.+ in the House. :
| Mr. ‘Speaker : Motion moved-

That Stei Ramesh Kumar, Khatak M., A be' suspemde:‘d {from the
service of the House for the remainder of the session for his
misconduct, most irresponsible behaviour, unbecoming of the
member of this august House and his grossly disorderly conduct
in the House. -

‘Mr. Speaker : Question is -

That Shri Ramesh Kumm‘, Khamk M,L A be suapendf:d from the

service of the House for the remainder of the session for his

misconduct, most imesponsible behaviow, unbecoming of the
" member of this august House and bis gmssly disordesly conduct
in um House.

The motion wa;s' carried, ..

a& mwﬂsmaiaﬁmﬁimaafamw(g#m
Mr. &peaker 1 Question is-

' That a sepplementary sum not exceedmg Ja. 9 71, 74,000 for revenue
axpenditmﬁ and Rs. 49,00, 000 for capital expenditure be granted to theé
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Governor to defray charges that wifll come in the cowrsé of payment for
the year ending 315t March, 1997 in respect of Demand No, 13-Sociat

- Welfar and Rehabilitation, :
fhat a supplementary sum vot excew,ding Rs 2.17.3L000 for revenue

‘expenditure be granted 10 the Goverior (o defray charges that will come

in the course of payment for the year ending 31st March, 1997 in re-

. spect of Demand No. 14-Food and Supplies.
" That 4 supplementary sum. not exceeding Rs. 4,39,22,00,000 for rev-

enne expenditure be granted-to the Governor to defray charges that will
come in the course of payment for the year ending 31st March, 1957 in

g - Fespect of Demand No 15 -Imigation.

“+ - That a supplementary sum not exceeding Rs. 50,24 000 for revenye ex-

" pendimre be granted to the Governor to defray charges that will come in

the course of payment for the year ending 31st March, 1997 in respect

of Demand No. 16-Industries. ‘
V,'I hat a supplememhary sutn not exoeedmg Rs. 18,82,51,000 for revenune

| . axpendlmm be granied to the Governer to defray charges that will come

in the course of payment for the year ending 31st March, 1997 in re-

- spect of Demind No. 17-Agriculaure.

That a siipplementary sum not exceeding Rs. 6,74,46,000 for revenne
expenditure be granted to the Governor 10 defray charges that will come

i the course of payment for ﬂle year ending 31st March, 1997 in ne-

" spect of Demand No. 18-Asimat Husbandry.

o MrSpeaker Questmn 15~

The mntmn Was camed

That a supplementary sumt not axceedmg Rs. 13 45,887,000 for revenue
expenditure be granted to the Governor to defray charges that will come

" in the course of payment for thie year ending 31st March, 1997 in re-

- spect of Demand No. 21-Community Development.

' That a supplementary sum mot exceeding Rs, 5,67,20,000 for capital

expenditure be granted to the Governor to defray charpes thai will come
in the course of paymeni for the year ending.31st March, 1997 in re-
spect of Demand No. 22-Co-operation,

That a supplementary sum not exceeding Rs, 11,32,69,000 for revenue

- gxpenditure be granted to the Governor to defray charges that will come
' in the course of payment for the year ending 31st March 1997 in re-

spccl of Demand No. 23- -Transport.

o  That a supplementary Ut not e:cce:edmg R, 34;46,000 for revenue ex-
- ‘penditure be granted to the Govemor 1o defrqy chrges that wilt come m
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the course of paymenc for the year enﬂmg st March})‘lﬂﬁ'hm;mm
- of Demand No. 24-Tourism. :

‘That a supplementary sum nof exceeding Rs. 10 for rewererpengendi-

“ture be granted to the Govemor to defray charges that wilhuoinetin the
~ course of payment for the year ending 33st March, 199 7respespoft of
- Demand No 25~Loam. and Advances by Sl.atc Govemmem

I’he mation was camed

o mafﬂ:gwm T TER, %&wﬁm%%wﬁﬁt@l@hw
‘ﬂ@f@ﬁﬂﬁﬂﬁ%ﬂ%?ﬁﬁﬁﬂﬂ(ﬁﬁﬁ?ﬁf} | :

- ot v« i S, mmﬁzﬁzwﬁl (ﬁﬁﬁ%}éﬁmwpﬂl

B, | warn vou. Please take YOUT Seat. (l‘mza:rrmpuons ) .
o R W TR + AR e, T RN A 2 (R ER0dR)
Mr. Speaker : Virender Pal Ji, please take yduixr”séﬁt 14t seitst mbie the
stage, those demands have since been passed. You please have patienEanKindly
take your seat. di6E o, g ol Wi ot 52 ) (Rt 0l aiv) vt iRl uo
43 (st va A iy A gRE L Y Ry Rt aw o o1 erifrierm oy

ol 1 (Bt w8 i) 1 request all the members to take their wa:ﬁnt&mmmpw
tions.).
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M. Speaker : Hon’ble Members; now discussion andingtiog de- de-

- mands for grants on Budget for the year 1997-98 will take plads per pasipast
praciice, in order 1o save the time of the House, the demands fomgrants i the
order paper will be deemed to have been read and moved togethpieTHorP e’ ble
Members can discuss any demand but they are requested (0 idicae thrn de-
mand nomber on which they wish (o raise the discussion.

That a sum not exceeding Rs. 3,37,85,000 for revenuqmﬁﬂhﬁﬁh: bhe
granted to the Governor to defray charges that will comethe theioaurse
of payment for the year 1997-98 in respect ot chaxgesmnmﬁmm-and
No. 1-Vidham Sa'bha '

Thata sum not exceadmg Rs. 64,90, 66 000 for mveﬂﬁménﬁmm be
granted to the Governor to defray charges that will comethin thaaurse

" of payment for the year 1997.98 n respect of chargesandordiemdand
No. 2-General AMlmstmtmn :
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That 2 sum not E:xceedmg Rs.2.40, 80 11 000 for revenue expendltum
and Rs. 14,00,00,000 for capitat expenditure be granted to the Governor

10 defray charges thiat will come in the course of payinent for the year

. 1997-98 in respect of charges under Demand No. 3-Home. ,
. Thata_sum niot exceeding Rs. 53,05, 93 000 for. revenue expenditure be

granted to the Govemor to defray charges (hat will come in the course
of payment for the year 1997-98 in respect of charges under Demard

. " Ne. 4-Revenue.

That a sum not excaadmg Rs 23 64,00,000 for mvmue expenditure be
granted to the Governor 10 defray charges that will come in the course

e of payment for the year 1997-92 in respect of charges under Demamd

Nt 5-Excise and Taxation. .

- -, Thata sum not excceding Rs. 2,51,72,83, 000 for revenue expenditurs
~ be granted o the Governor to defray charges that witl come in the course
- of payment for the year 1997-98. in respect of ch.u’ge‘a under Demand

" No. 6-Finange, o

: s Thata sum not exceeding Rs. 36,95,28,24,000 tor revenue expendilure
- and Rs:3,00,000 for capital expenditure be granted to the Governor to
todefray charges that wilt come in the course of payment for the year

199708 in respect of charges uader Demand No, 7-()111¢r Administra-
. tive Services,

"That a sum wol exceeding Rs. 1,18,31,02,000 for revetme expenditore

and Rs. (,77,34,80,000 for capital expenditure be granted to the Gover-

~0or 10 defray charges that will come in the course of payment for the

year 1957-08 in respect of charges under Demand No. §-Buildmgs &

- Roads.

Thata sum not exceeding Rs. 7,41,06,39,000 for revenue expenditure
‘be granted to the Governor to defry charges that will come in the course

of payment for the year 1997-98 in mspu::t of charges under Demand
. No_ 9-Education. :

© Thata 'sum not exceeding Rg. 3, 69 70 17,000 for revenue cxpendjmre
- and Rs, 1,13,52,00,000 for capital expenditure be granted to the Gover-

nor 1w defray charges that will come in the course of payment for the

. year 1997-98 in respect of charges voder Demand No. 10-Medical and

‘Public Health.

.. That 4 sum not axcmdmg Rs 37.70, 68 ()OG for revenue expenditure be

granted to the Governor to defray charges that will come in the course
of payment for the year 1997-98 in respect of charges wnder Domand

" No. 11-Urban Development,

. Thata sum not exceeding Rs. 35,34,89, 000 for revenue expenditure bé
granted to the Governor to defray charges that will come in the course
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of payment for the year 1997-98 in respect of cha:ges under. Dﬂm,and
- No. 12-Labour and Employment.

- That'a® sitm’ fot exceeding RS 2,36,05,96 OOD fm* Tevenue: cxpendmire
- and Rs. 2,98,00,0000 5 capital eXpendinite be granted to the Governor
to defray charges.that-will come in the course of payment for the year

199798 in respent of, ahaxges under Demand No: 13 Social Welfare
. and Rehabilitation.

- That 2 “sum ot exeeedmg Rs. 12, 64 31 0()0 for Tevenus: expenditure
- and Rs. 5,06,13,36,000 for capital expenditure be: granted to the Gover-
. BOr o defray charges that will come in the course of paymcm for the
year 1,99'7~98 m rmpect of charges. under Demand No, 14-Food and

- Supphcs

That a sum not f:xcmdmg Rs 3 91 84 00 OUO for revenue expenditine
-and Rs. 2,93,52,00,000 for capital expenditure he gramed to the Gover-

L nor, 10 defray c,hargcs that will come in the course of payment for the

“year 1997-98 in respect of charges under Demand No. 15- -Trrigation.

That & sym not exceeding Rs. 33,53,92.000 for revenue expenditure
. and Rs. 13,11,35.000 for capital expendmure be gr:mtﬂd to-the Gover-
nor o de.fray charges that will come in the coprse of paymmll for the
year 199%98 in respect of obarges under Dmmd N Q. 16 Indystries.

Thata sum not excesding ¥y, 1,97,59,12,000 for ravenue expenditur
be granted to the Governor to dafmy charpes that will come in the course
of payment for the year 1997-98 in m,spem of t,hargm umlcr Demand
No. 17-Agricultare. ‘ e

Thata sum not exceeding Rs. 56,96,70,000 for revenue -e'x[‘iénditure be
granited to the Governor to defray charges that witl coriié in the course
of payment for the year 1997-98 in mpect of clurges under Demand
No. 18-Animal Fusbandry.

That a sum not exceeding Rs. 6,56,57,000 fﬂr revenue expﬂndlture be
grapted to the Governor to defay charges that will come in the course
of payment for the year 1997-98 in mSpﬁCt of ch.:mrgas vader Demand
No. 19-ﬁsh¢n¢s L

That:a Sum not exceeding Rs, 57,98,60,000 for revenue gxpenditure be
granted to the Governor to defray charges that will come in the course
of payment for the vear 1997-08 i respect of (,hargeq undm Demand
No. 20-Forest.

That s sum not c‘xceedmg Rs. 80,81,28, 0()0 for tevenue cxpend:mre: be
grantzd to the (overnor to defray charges that will come in the courss

of payment for the year 1997-98 in re:spcct of charges under Demand
No. 21~ Communuy Development.

That a sum not exceeding Rs. 16,0500 000 fm* reveige expenditure
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and Rs. 11,72,75,000 for capital expenditore be granted to the Governor
0 defray charges that will come in the course of payment for the year
1997-98 in respect of charges under Demand No. 22-Co-operation.

That 2 sum fioi exceeding Rs. 3,59,73,73,000 for revenue expenditere
and Rs. 46,32,00,000 for capital expenditure be gmntcd to the Giovernor
to defray charges that will come in the course of payment for the year

- 199798 in respect of charges wnder Demand No. 23-Transport.

Thata sum not exceeding Rs. 30,27,000 for revenue expenditure and

~Rs. 4,03,00,000 for capital expenditure be granted 1o the Govemmor to
defray charges that will come in the course of payment for the year

1997-98 n rospect of charges under Demand No. 24-Tourism,

~ Thata sym not exceeding Rs. 3,72,34,20,000 for revenue expenditure

b granted to the Governor to defray chaiges that will come in the course
of payment for the year 109798 in respect of charges under Demand
No. 25-1,a0ns and Advances by State Government.

Mr. Speaker I have also recc:ved notices cut motions on’ the various

 demands from some ML.As. ‘These will be déemed o have been read and
 moved. Howe:vcm 1 will put the vamus cut, mouon; 1o the vote of the House

when the fespective démands are put to the vou: of lhe: Hﬂuqe Such members
¢ Iay, howwen partmpate in the dlscuS‘smn - :

Lo Demand No 3 (Home)
Shri Birender Singh, '

.. Capt. Ajay Singh,

’ f_‘ . Shri Rzmdeep Surjewala : I“hm the Demand he radumd by Rs. 2/-,

“ Demand No 5 (_’Excise :md 'I‘axatmn)

Capt. Ajay Singh,
Shri Randeep Surjewala,

;\‘:Shri Dhamnbir Gatiba  That the Demand bc rcdncmd by Ra. L

Bemand No. 8 (Boildings and Roads)

- --Shrl Dharambir- G‘rauh:z “That the Demand be reduced by Rs. 1/

I.v"

Demand No 9 (Educatmn)

Capt. Ajay ‘Smgh : That the Demand be reduced by Rs. 1/~

Demand Nu 10 (Medmal and Public He.ilth)

.o ‘,.Capt. Ajay Singh

Shri Jai Singh Rana, - b

Shri Randeep Surjewala That tha Demand be re:dumd by Rs. 1/-
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Ilemand No. 1 (Urbam Dewlupment)
Shri Birender Singh, ‘
Shri Dharambir Gauba, . I
-Capt. Ajay Singh, :
Shri Chander Moban : That the Demzmd be reduced by Rs. 1/~

Demand No. 12 (Labour and Emplnyment)

Capt. Ajay Singh, :
Shri Randeep Stngh Surjewala : That the Demamd be reduced by Rs. 1/-,

" Demand No. 13 (Social Welfare and Rebhabilitation)

Capt, Ajay Singh,
Shri Randeep Singh Surjewata : That the Demand be reduced by Rs. 1/-.

. Demand No. 15 (Irrigation) .
Shri Birender Singh,
Capt. Ajay Singh,
Shri Randeep Siagh Surjewala,
. Shri Narender Singh, ‘
Shri Jai &mgh Rana ; That the Demand be reducccl by Rs. 1/-,

Demand MNo. 16 (Industrms)

Shri Birender Singh
- . Shri Dharambir Gauba, ' '
CapL Ajay Singh ; That the Demand he reduced by Rs. 1/-

' Demand No 17 (Agriculture)
Capt. Ajay Singh, ‘
' Shri Jai Singh Rana, ‘ '
- Shiri Randeep Singh Suriewala That the Demand be mduced byRs, I/-.
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Mr. Speaker' : Hon’ble Members, I have o muke an announcement.

Hon"ble Members, I have received a No Confidence Motion/Resolution .
given notice of by Shri Bhajan Lal, ML A. and 28 other members of the
Haryana Vidhan Sabha against me.

~As a No Confidence Motion/Resolution has been received against me,
50 I comsider it appropriate o refer it (o the Hon’ble Deputy Speaker for taking
2 decision thereon and I shall bow my head before the decision of this aygyst
House, : : ’

| (Ax thig Sl‘agé Hon'bie Deputy Speaker occupied the Chair)

M. Deputy Speaker : Hon'ble Members, I have received a moticn
from Shri Karan Smgh Dalal that the discussion and voling on demands for
grants on Budger Estimates for the year 1997.08 be postponed in favour of
discussion on No Confidence Motion against the Speaker,

Now the Partiamentary Affairs Minister may move his motion,
.Agricalture Minister (Shri Karan Singh Dalal) ; Sir, 1 beg to move -

That the discussion and voting on demands for Arants on the budget
‘estimates for the year 1997.98 be postponed in favour of discussion on
No Confidence Motion against the Speaker,

M Deputy Speaker : Motion moved -

“That the discussion and voting on demands for grants on the budget
estumates for theryear 1997-98 be postponed in favour of discussion on
No Confidence Motion against the Speaker.

Mr. Deputy Speaker : Question is -

That the discussion and voting on demands for grants on'the budget
estimates for the year 1997-88 be postponed in favour of discussion o
... No Confidence Motion against the Speaker.

The motion was carried.
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* Mr. Deputy Speaker : As the motion was against the Hon’ble Speaker

himsel, he considered it appropriate to refer it to me for taking a decision
thereon and, as such, T have examined the matter thoroughly keeping in view
the constitutional and legal aspects thergof. Before annoucing the final deci-
sion I would refer to the following provisions of the Constitution of ndia :-

“179 Vacation and Resignation of, removal from the office of the
Speaket

A Member holding office as Spca.kcr of
any Assembly_____ '

{¢) may be removed fz*om his office by a re:sb]‘utjon of the Assembly
passed by a majority of all the then Members of the Assembly :

Provided that no resolution for the purpose of clause (¢) shall be moved
unless atleast fourteen days’ notice bas been given of the intention to.
move the resolution i

‘ - And rule that the notice is short of the period prescribed under the said
. pravisions of the Constitution, which is mandatory and can not.be sus-

pended by the House. If there was any mtention to give such a notice,
these Hon'ble Members should have thought patieotly and given the
notice as prescribed under the Constitution, I would liks to point out

that both Article 179 (¢} of the Consiitation and Rule 11 of our Assem-

bly Rules envisage for a resolution for the removal of the Speaker and
not no-confidence motion against the Speaker. In the instant case, the
Hon'ble Members have given a notice of so-confidence motion which is
thus ol in confoimity with Article 179(c) of the Constitution and Rule
11 of our Assembly Rules. Further even such a resolution can not be
moved/iaken up unless there are specific charges which could be met. In
addition, the perusal of the notice shows that they have made very sweep-
ing and peneral remarks which are baseless and snwarranted against the

- high office of the Speaker. I must say that the notice does not fulfil the
... requirements of the Cemstitutional provisions and the Rules of our As-
~ sembly. Thus, prima-facie this notice deserves dismissal byt T do not

want to go in techmcalﬂnes as the motion is against the person occupy-
ing the august Office of the Speaker and because such matters ought to

" be theashed out on the flodr of the Fouse, I, therefore, admit its notice.”
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Now , I request those members who are in favour of leave being grantgd

to move this motion may please rise in their seats. o

(At this stage only 20 mewbers from the opposition rogs in their seats.)

Mzr. Peputy Speaker : The leave is not granted because there must be
23 members in favour of the: leave,
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Mr. Deputy Speaker : Please sit down. Now the cut motions on the
demands will be put to the vote of the House. ‘

{At this stage Mr. Speaker occupied the Chair) |

My, Speaker : I bow my head before the decision of this august House.
Hon tle Members, now enough discussion on demands has taken place.

Now the demands and cut motions will be put to the vote of the Bouse.

Demand Nos. 1 & 2 ‘

Mr. Speakar Question is -

That a som not exceeding Rs. 3,37,85.000 for revenue expenditure be

granted o the Governor to defray charges that will come in the course

of payment for the year 1997-98 in wspr.,ct of ¢harges under Demand

No. 1-Vidhan Sabha.

That a sum not exceeding Rs. 64,00,66,000 for revenue expenditure be

granted 10 the Govemor to defray charges that will come in the course

of payment for the year 1297-9% in respect of charges under Demand

No. 2-General Admimistration,

* Not recorded as ordered by the Chair,
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Shri Jaswinder Singh Sandhu @ Sy, ..

‘ Mr. Speaker : Please don’t make this House a fish market, Pleasn‘ take
. your seat, ’ :

%ﬁmwmﬁr

: Agr:culture Mmiqter* { Shri Karan Singh Dalal) ‘:‘.u‘ the tunc of the
giting be extended for 15 minutes. ‘

Mr. Speaker : It is sense of the House that the time of the sitting be
extended for 15 minutes™

Vmc&s Yes;
Mr Speaker The'time of the sn:tmg is extended by 15 minmes,

ﬁlmv-as%mwﬁﬁmmﬂamww

oy e R S < v R, SRR R O S o ol AR wR
% it 37 Toreien w01 % o oo 3 ot Rvaee R T B o O e ween
Baf d Pl e Bl oo o hr By S oy s @ 5 Mm@
v s e Fresdie w8 s o g, WWM%ﬁﬁwwar%qwl'
&g wRr T sl oy & T a1 '

Dr. Verender Pal Ahalawat : We want division on these demahds‘
M. Speaker : Alright, now T put the demand Nos: 1 & 2 for division.
After ascertaining the votes of the Members by voices, Mr, Speaker an-
nouncéd that ‘Ayes' have it, whereupon division was claimed. Mr. speaker
after calling upon those Members who were for ‘Ayes” and. those who were for

‘Noes’, respectively, 1o rise in their places and on 2 count having bti:tm taken
de:clamd that the motion was camied.

Ihe motion was mmed

Demamd No, 3
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M. Speaker : Now I put the cut motion No. 1 on demand No. 3 given

by Sarvshri Birender Singh, Ajay Singh aﬂd Randeep Singh Surjewala to the
vote of the House.

Cuestion is ~
That the demand be reduced by Rs: 2/-

The motion was lost.
" | Mr. Speaker : Question is - :
“That a sum not exceeding Rs. 2,40,80,11,000 for revenue expenditure
and Rs. 14,00,00,000 for capital expenditure be granted to the Governor

to defray charges that will come in the course of payment for the year
1997-98 in respect of charges under demand No. 3-Home

The motion was carried.
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Demmand No. 4
Mr. Speaker : Question is -

That a sum not exceeding Rs. 53,05,93,000 for revenue expenditure be
granted to the Governor to defray charges that will come in the course
of payment for the year 1997-98 in respect of charges under Demand
No. 4-Revenue, .

- The motion was carried,

‘ Demand No, 5 .

Mr. Speaker : Now I put the cut motion No. 2 on demand No. 5 given
by Sarvshri Ajay Singh, Randeep Singh Surjewala-and Dharambir Crauba 10 the
vote of the House.

Question is - :

That the demand be reduced by Re. 1/-

‘ The motion was lost. .

Mr. Speaker : Question is - : ‘ .

That a sum not exceeding Rs. 23.64,00,000 for revenue expenditure be

granied to the Governor to defray charges that will come in the course

of payment for the year 1997-98 in respect of charges mder Demand

No.-3 Exc¢ise and Taxation. ‘

. The motion was carried.
Demand Nos. 6 & 7

Mer. Speaker : Question is -

That a sum not exceeding Rs. 2,51,72,83,000 for revenue expenditure

be granted to the governor to defray charges that will come in the Course

of payment for the year 1997-98 in respect of charges under Demand

No. 6-Finance. . o

That 2 sum not exceeding Rs. 36,95,28,24,000 for revenue expenditure

and Rs. 3,00,000 for capital expenditure be granted to the Governor to

defray charges that will come in the cowrse of Payment for the year

1997-98 iu respect for charges noder Demand No., 7-Other. Administra-

tive Services, ‘

) The motion was carried.

Demand No, &

M. Speaker : Now I put the cut motion No, 3 on demand No. 8 given
by Shri Dhiarambir Gauba to the vote of the Hounse.

S
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[Mr. Speaker]
(Question is- ‘
That the demand be reduced by Re. 1/-
" The motion was lost.
Mr. Speaker : Question is - e
That a sum not exceeding Ks. 1,18,31,02,000 for revenue expenditure
and Rs. 1,77,34,80,000 for capital expenditurc be granted to the Gover-
nor to defray charges that will come in the course of payment for the
© year 1997-9% in respect of charges under Demand No. 2-Buildmgs &
Roads. ' ‘

The motion was carried.

_Demand No. 9 —
. Mrr. Speaker : Now I put the cut motion No. 4 on demand No. 9 given
by shri Ajay Singh to the vote of the House.
Question s — o
That the demand be reduced by Re. 1/-
- Themotionwas lost )
‘Mr. Speﬁket.‘:, Qu&;#tim:lllis _ | S
That a'sum Bot exceeding Rs. 7 41,06,30,000 for revenue expenditure
be granted to the Governor to defray charges that will come in the course

of payment for the year 1997-98 in respect of charges under Demand
No. 9—Education. ‘

The motion was carried,

T o * Pemand No. 10 L
" My Speaker : Now I putthie cut motion No. 5 on demand No. 10 given
by sarvshri Ajay Singh, Jai Singh Rana and Randeep Singh Surjewala to the
vate of the House, : : :
" Question is —
 That the deroand be reduced by Re. 1~
L The motion was lost.
Mr. Speaker 1 Question is —
That a sum not exceeding Rs. 3,69,70,17,000 for revenue expenditure
and Rs. 1,13,52.00,000 for capital expenditre be granted to the Gover-
nor to defray charges that will come in the course of payment for the
 year 1997-98 in respect of charges under Demand No, 10-—Medical and
Public Health, |
- SR The motion was carried.



T 199798 & e argeni o A T A A (10)93

Demnaind No.‘ 11

M. Speaker : Now I put the cut motion No. 6 on Demand No. 11 given
by §/Shri Birender Singh, Dharambir Gauba, Ajay Singh and Cl:aandcr‘Mohan
i vote of the House. ‘ '

Question i —

- That the demand be reduced by Re. 1/-
‘The motion was lost,
My, Speaker : Question is —

That a sum not exceeding Rs, 37,70,68,000 for revenue expenditure be
granted to the Governor (o defray charges that will come i the course
of payment for the year 1997-98 in respect of charges under Demand
No. 11—Uitban Development.

The mortion was carried.

Demand No, 12 |

Mir. Speaker : Now I put the cut motion No. 7 demand No. 12 ‘given by
Sarvshri Ajay Singh & Randeep Singh Surjewala 1o the vote of the House.

Question i§ —
That the demand be reduced by Re. 1/
 The motion was lpst,
Mr. Speaker : Question is — , S
That a sum not exceeding Rs. 35, 34,80 000 for revenue expenditure be
granted to the (sovernor to defray charges that will come in the course of pay-

ment for the year 1997-98 in respect of charges under Demand No. 12—Labour
and Employment,

The motion was carried,

Demand No. 13 .
Mr. Speaker : Now I put the cut motion No. & on demand No, 13 given
by Sarvshri Ajay Singh and Randeep Singh Surjewala to the vote of the House.

Question is — ‘

~ That the demand be reduced by Re, 1/-
The motion was lost.

Mr. Speaker : Question is — ‘

That a sum pot exceeding Rs. 2.36,05,96,000 for revenue expenditire
- and Rs. 2,98,00,000 for capital expenditure be granted to the Governor

o defray charges that will come in the course of payment for the year

1997-98 in respect of charges under Demand No. 13—Social Welfare &
Rehabilitation. :

The motion was carried,
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Demand No. 14
Mr. Speaker : Question is —

That a sum not exceeding Rs. 12,64,31,000 for revenue expenditure and
Rs. 5.06,13,36,000 for capital expenditure be granied to the Governor (o
defray charges that will come in the course of payment for the year
1997-93 in respect of charges under Demand No. 14-Food and Supplies.

The motion was carried.
Demand No, 15"

Mr. Speaker : Now I put the cut motion No, 9 on demand No. 15 given
by Sarvsho Birender Singh, Ajay Singh, Randeep Singh Surjewala, Narender
Singh and Jai Singh Rana to the vote of the Honse.

Quesiion is —
That the demand be redeced by Re. -

The motion was lost.
Mr. Speaker : Question is —

That a sum not exceeding Rs. 5.91.84.00,000 for revenue expenditure
and Rs. 2,93,52.00,000 for capital expenditure be granted to the Gover-
nor to defray charges that will come in the course of payment for the
year 1097-98 in respect of charges under Demand No. 15—Trrigation.

- The motion was carried.
" Demand No. 16

Mr. Speaker : Now I put the cut motion No. 10 on demand No, 16 given
by Sarvshri Birender Singh, Dharambir Gauba and Ajay Singh to the vote of
the House. : '

Question is —
That the demand be feduced by Re. 1/~

The motion was lost,
Mr. Speaker : Question is —

That a sum not exceeding Rs. 33,53,92,000 for revenue expenditure and

Rs. 13,11,35,000 for capital expenditure be granted to the (Governor to

defray charges-that will come in the course of payment for the year
--1997-98 in respect of charges under Demand No. 16—Tndustries,

The motion was carried..
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Demand No, 17

Mr. Speaker : Now I put the cut motion No. 11 ou demand No. 17
given by Sarvshri Ajay Singh, Jai Singh Rana and Randeep Singh Surjewala to
the vote of the House, :

Question js —
‘That demand be reduced by Re. 1/-

The motion was logl,
Mr. Speaker : Question is —

That a sum not exceeding Rs. 1,97,59,12,000 for revenue expenditure
be granted {0 the Governior to defray charges that will come in the course
of payment for the year 1997-98 in respect of charges under Demand
No. 17-—Agricultore,

The motion was carried.

Demand No. 18 to 25
Mr. Speaker : Question is —

Thata sum not exceeding Rs. 56,96,70,000 for revenue expenditure be .
granted to the Governor (o defray charges that will come in the course
of payment for the year 1997-98 in respect of charges under Demand
No. 18— Animal Husbandry. :

That a sum ot exceeding Rs. 6,56,57,000 for revenve expenditure be
granted to the Governor (o defray charges that will come in the Course
of payment for the year 1997-98 in respect of charges under Demand
No. 19—Fisheries, :

- That a sum ot exceading Rs. 57,98,60,000 for revenue expenditure be
granted to the Governor to defray charges that will come in the course
of payment for the year 1997-9% in respect of charges under Demand
No. 20—Forests, ‘ ‘

That & sum not exceeding Rs. 80,%1,282,000 for revenge expenditure be
granted to the Governor to defray charges that will come i the COUrse
of payment for the year 1997-9% in respect of charges under Demand
No. 21 —Community Development.

That a sum not exceeding Rs. 16, 05,00,000 for revenue expenditure
and Rs. 11,72,75,000 for capital expenditure be granted to the Governor
to defray charges that will come in the course of payment for the year
1997-98 in respect of charges under Demand No, 32—Cao-operation.

That a sum not exceeding Rs. 3,39,73,73,000 for revenue expenditure
and Rs. 46,32.00,000 for capital expenditure be sramted to the Governor
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to defray charges that will come in the course of payment for the year
1997-98 in respect of charges under Demand No, 23---Transpost.

That a sum not exceeding Rs. 30,27,000 for revenue expenditure and
Es. 4,03,00,000 for capital expenditure be granted to the Governor o
defray charges that will come in the course of payment for the year
1997-98 in respect of charges under Demand No. 24— Tourtsm.

That a sum not exceeding Rs. 3,72,34,20,000 for revenue expenditure
be granted to the Governor to defray charges that will come in the course
of payment for the year 1997-98 in respect of charges under Demand |
Mo. 25-—Loans and Advances by State Government,

The motion was carried.

Mr. Speaker ; Now, the House is adjourned i1l 9.30 a1, (omortow.

%15.36 hrsl (The Sabha then *adjoﬁmed 411 9.30 a1, on Wednesday, the
19th March, 1997.)

 A8T83 HVS~HGE, Chd.




